64 Oral Answers [RAJYASABHA] to Quesiions

it e R Feie: sfim, S U9 a= € S 9gd §Y YEd € STEl 6
Tel & I fog &6 oWl 7 AR S SJawen df €1 U3 687,356 dedi & [T 252
P SU P hdel AT & [y &0 Wrer vl &1 6] ad) 9 o dih
Ao 6, 99 Bl €1 TARI g 3 aar SR ©

Convictions by CBI
*144 SHRI TIRUCHI SIVA: Will the PRIME MINISTER be pleased to state:
{a) the number of convictions by CBI during the last three years, year-wise;
(by the details of convictions made; and
{cy the steps being taken by Government to increase the conviction rate?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (&) to (c¢) A Statement is laid
on the Table of the House.

Statement

{a) and (b) During the last three years i.e. from 01.01.2016to 31.05.2019, total 1899
CBI cases under trial resulted into conviction. Year-wise break-up of cases resulted in

convictions 1s as under:-

Year No. of cases resulted

in convictions

016 621
017 557
2018 544
2019 (upto 31.05.2019) 10

(¢ In CBI, the investigations are meticulously supervised to ensure adequate
evidence resulting in better conviction rate. This 1s achieved by regularly monitoring

and supervising the trial cases.

SHRI TIRUCHI SIVA: Sir, because of the time constraint, I would not get to put
my second supplementary. Now, [ would like to know the status of the case investigated

by the CBI in the Tuticorin shooting case in which 13 people were killed.



